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THE UNION BUDGET, 2019-20*

SHRIMATI WANSUK SYIEM (Meghalaya): Thank you Mr. Chairman, Sir, for

allowing me to take part in the General Discussion on the Budget.

Sir, immediately after assuming office for a second consecutive term with a massive
mandate, 1t was expected of the NDA Government to have come out with a Budget that
would reflect the ruling combine's agenda for the masses. In her long narration of the
budgetary features and provisions, the hon. Finance Minister has not come out with any

new bold programme for reviving the economy that is still in dire straits.

The most disheartening blow is the imposition of cess on petroleum products which
has a cascading effect on the rise in prices of essential commodities. This is at a time
when prices of crude in the international markets are stable and low and there is no
reason for the Government to resort to this © vasool’ of cess on petrol and diesel. There
have been much unpleasant controversies about devolution cess/surcharge proceeds
lying with the Central kitty.

I find that increase in the Central allocation for the North-Eastern States at around
T 51,000 crores 1s only incremental at around 19-20 per cent of the earlier allocations.
With escalation in costs of material and manpower wages, this would hardly be adequate
to continue with many projects under implementation and many social welfare programmes.
Infrastructure projects like railwavs and roads/highways are still needed to be taken up

in the region requiring massive investments/allocations.

Sir, one of the worst affected part of infrastructure 1s telecommunications. It has not
been given the importance it deserves. While the nation 1s hoping to reap technological
advancement in telecom through introduction of 5G, North-East region is still backward
due to obsolete technology and unable to provide broadband connectivity at affordable

cost.

Sir, even creation of DoNER Ministry for the development of the North-Eastern
region has not improved things a bit. The feeling of isolation 1s still writ large within
the minds of the people in the region. The much hyped MUDRA Scheme for the young
entrepreneurs has not made much headway. Whatever Self Help Groups of women

operating in rural areas, they look up micro finance companies for funds.

Sir, insurgency for which the region is known for long has now vanished. Youth

in the region now need to be provided ample opportunities for employment and

*Further discussion continued from 11.7.2019.
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nation-building, lest they may resort to anti-social tendencies like drug addiction. Most
of them migrate to the mainland metros like Delhi and Kolkata in search of employment

and livelihood.
MR. CHAIRMAN: Madam, time allotted to vou is over.

SHRIMATT WANSUK SYIEM: Sir, [ am finishing. Elsewhere in their mainland nation

they are looked upon as aliens and discriminated racially.
MR. CHAIRMAN: Your party has six minutes and there are two speake?

SHRIMATT WANSUK SYIEM: This apartheid behavior of the mainland nation has
to be changed since the mainland nation will gain immensely from the treasure house
of skilled and accomplished manpower and women power that North-Hastern region is
known for. 1 have almost finished, Sir. No amount of desk thumping by the Members
of the Treasury Benches during the Budget Speech can drown the cries and screams
of many who suffered the demonetisation exercise that yielded nothing for the Government

and the treasury. .. (Interruptions) ..
MR. CHAIRMAN: Syiemyji, please. ... (Interruptions) ...

SHRIMATT WANSUK SYTEM: It still looms large before my eyes unending columns
of daily-wage earners, elderly men, and housewives and even handicapped attempting
to reconvert their hard-eamed and legitimate savings during the post-demonetisation
days. So is the ill-thought-out GST exercise crippling the operations of small traders and

trading community. ... (Tnterruptions) ...
MR. CHAIRMAN: Okay. ... (Interruptions) ...

SHRIMATT WANSUK SYTEM: In its mindless pursuit towards a cashless digital
economy, the Government has spawned a new breed of cyber frauds operating {rom
remote Jharkhand towns who siphon out money from ATMs and banks.

.. (Interruptions) ...

MR. CHATRMAN: Wansukyi, thank you. ... {nterruptions) ... Now, the next speaker
... (Interruptions) ...

SHRI BHUBANESWAR KALITA: Can she lay her rest of the speech on the Table?
.. (Interruptions) ...

MR. CHAIRMAN: Yes; yes. ... (Interruptions)... You can, with my permission, lay
rest of your speech on the Table of House. .. {Interruptions).. Hello, Madam.
.. (Interruptions) ...
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SHRIMATI WANSUK SYIEM: It is almost finished, Sir. ... (Interruptions) ...
MR. CHAIRMAN: Now, Shri Ramdas Athawale. ... (Inferruptions) ...

SHRIMATI WANSUK SYTEM: Okay, Sir, I am laying my rest of the speech on the
Table of the House.

SHRIMATI WANSUK. SYIEM*: These cyber frauds outsmart the multilayer cyber

security system in ATMs and e-transfer svstems claimed by the Government as foolproof.

I am not convinced by this Budget. So are there millions of honest taxpayers and
law-abiding citizens who have been short changed by the Government immediately after

it rode to power on promises that will never be redeemed.
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*Laid on the Table of the House.
**Not recorded.
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MR. CHAIRMAN: Thank you. Now, Dr. Sonal Mansingh.

DR. SONAL MANSINGH (Nominated): Mr. Chairman, Sir, I thank you for having
given me the opportunity to speak on the Budget, 2019-20.

MR. CHAIRMAN: You have five minutes.

DR. SONAL MANSINGH: Okay, Sir. I have very short points to make. But, first of
all, T would like to say that I am not an educationist or an economist or a scientist or
a Marxist, I am an artist. It 1s very rarely that artists get a chance or an opportunity to
speak on such a serious subject as the Budget is. 9%, |9 Usel H HINGAE a1 @ed]
g [ gx goie H SRl Hdarer & 4k ulded sEn goic ardfed g €1 s
R $B g5 BT IRl g € | W, H I ACE AbEH BT AIHT T BT g
SiBHN SIS, rfedrdt o & H Al € &% g€l 84N Hel €1 They are the roots

of our Indian culture and traditions. So, there 1s a need to create a museum or a

storehouse of their cultural traditions because this is all oral normally, depicting by
photographs and films, to let the world and even the Indians know about their traditions.
Our people are not very knowledgeable about what adivasi culture is or what tribal
culture 1s. So, 1 congratulate the Ministry for thinking about that. There 1s a special
allocation for that. Sir, I have one small Fg1dd -

e W1 ¥ B9 € 9PR, @R O§ ofthd W= ORI

We are salty but we are truthful, we are honest and we are also sincere. So, Sir,
whatever 1 say in this House has to be taken in that spirit that I am not here to laud
each and everything. There is lot to be done still and I think the sector of arts in India

needs to be given more attention. I think the Government has to really work as the
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enlightened patron. I was thinking, Sir, that this is an unorganised sector. The art sector
is an unorganised sector. We fall between all the stools. Maybe, the Government can
think about giving us MNREGA because it 1s not that every day, people have programmes,
not every day people have work and it 1s very difficult to understand, Sir, that what one
sees on the stage or in the documentaries or on the television is not the real life. What

happens behind that, nobody knows; what kind of struggles they face, nobody knows.

Sir, T want to put before you my own example that in this city of Delhi I was
homeless for five years, and even today, 1 do not own any property because [ cannot
afford it. So, I am looking forward to moving into a Government bungalow for the next

five years and after that God help me. ... (Interruptions)...
MR. CHAIRMAN: Please. Please.

DR. SONAL MANSINGH: Sir, I just want to come back to my little presentation that
I heard that in Ramcharitmanas of Tulsidas, Shri Ram is advising his younger brother,
Bharat, who 1s going to take over and rule on his behalf. So, about the &Y ﬂ?ﬂ\?ﬁ how
the tax should be levied, there is a very beautiful doksa which 1 would like to quote, Sir,

even for future:

Everyone sees the clouds raining and everyone feels happy.
HINT 9 T PG

But when W@l SiIdl &, when there are no rains, when the clouds run away, nobody

realizes.

el usfl YA o Yu A |l slgl

Tulsidas says that the King or the Ruler should be like the Sun who soaks up all
that /"1 all that humidity and makes clouds, and the clouds then rain in the areas which

need rains most.

So, I think, Sir, that that is how the taxes have to be collected, are being collected,
and [ am sure that my request for the arts section, the performing arts, the tribal arts,
the visual arts and the plastic arts will be given a lot more attention. The tribal, the folk
and the classical, all of us, need a lot more attention because, Sir, we are very, very
delicate in that sense. We are almost an endangered species; and if we are not looked
after, we may vanish, and, with that, the last of the Indian true cultural traditions may

also vanish n this era of social media. Thank you very much.
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MR. CHAIRMAN: Shri Ronald Sapa Tlau.

SHRI RONALD SAPATLAU (Mizoram): Thank you, Sir, for allowing me to participate

in the Budget discussion.

MR. CHAIRMAN: You have three minutes. But I am allowing you four minutes,

please.
SHRI RONALD SAPA TLAU: All right. T will try to contain in that.

I would like to congratulate the Government for having reached three trillion dollar
economy this year and they are seeing the light at the end of the tunnel for hoping to
reach a five trillion dollar economy by 2025. They are mindful of the pollution of India.
So, they are giving electric vehicles some lift. They are lowering the GST from 12 to 5
and providing income tax deduction. That is a very good start, I think.

The National Rural Drinking Water Programme seems to be hoping high from 5,000
to 10,000 crores. But, Sir, I wish I could go on with the positive notes. I want you to

note the following.

DoNER, which is the heart of the North-East development, has a very shrinking
Budget of only 31,047 crores from 31200 crores for the previous year. This is the lowest
Budget of the DoNER ever since Modi Government came to power. MGNREGP has a
very low budget, less by about ¥ 1,000 crore from the previous budget, whereas we have
about five billion people getting added to the population every year. So, T don’ t see the
logic behind such a huge decrease. Also, the budget for development scheme for
Scheduled Castes has shrunk to T 5,444 crore from the previous ¥ 7,000-plus crore. That
itsell speaks about how much they care for the Scheduled Castes. The budget for
protection of environment, forests and wildlife has also shrunk by almost T100 crore.
There is much talk about NLCPR, which is the Non-Lapsable Central Pool of Resources,
but let me tell you what the actual reality is. The Union Cabinet has recently approved
continuation of the NLCPR till 2020, but today, 1 am sorry to say that there 1s a 14 per
cent cut in this Budget. Further, there 1s a huge amount of ¥ 43,000 crore lying untouched.
Today, NLCPR has become an untouchable thing. Today, the North-East is well-known
for its poor infrastructure. What are you going to do about this, whereas such a huge
amount is lying untouched? Vajpayeeji had a very good heart and started this noble
scheme with a good heart and with the good intention of doing something for the North-
East, but it has become incapable of doing anvthing now. Hence, I would like to have

the Ministry see if something could be started there. It has now become just a gimmick
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and propaganda for the Government. [ would also like to say something that Shri Modi
had promised during the Hornbills Festival in Nagaland. He said, “What vou need is
not SEZ, but NEZ, Natural Economic Zone” . Today there is a zero budget provided for

this. So, I don’ t know where we are headed.
MR. CHAIRMAN: Please conclude.

SHRI RONALD SAPA TLAU: For NIPP also there is no budget allocation. As far
as the Act HEast Policy 1s concemned, hardly anybody 1s acting on it. Please do something
about it. Lastly, regarding NEC, the functional autonomy of NEC has been really shaken.
It is not functioning at all. So, I would like to have the Ministry look into it and provide
more budget allocation for the NEC. Thank vou, Sir.

oY dremrer | (e waen: weEl wanula welew, W endd wrEH 9 Qu b were
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T sfieedt Feren iAo St 1 g sresl olc WRgd B & [T g S e
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Hed g9l A Aw b Uod aw W § giiv $1 aRer {1, SR b gAFerR guE
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it foorr Miaer: ol g Sl 9 ag wg1 1| (@@aF).. {9 98 d) automatically
BIAT ¥ |...(EEm)...

it SRRIRE: AFFTR RIS ST SR sue H AR 9 HY, 39 SRR P el
F |

3ft foowr MiEreT: SEM 39 WHA nominal growth rate @1 J1d BT oft, KT inflation
@l 4l Sl o1l &8 & Chief Spokesperson ®&d & I g9 anti-farmer & | FidA
) sgay €, 3y Fabrerny Sw ey, o wd e iR &) wed €1 W9RRd ergR
drdl ¥ b aeren 4 oS wdl, sl s - fbwl @) s gl 3 eik g
aofe BT Wl 1v SN R | R SERT dRdl 8, wdl B aRadl $ Y §e1g ben
- B @ P S HAIGE F1 AT 78 BIFST A TGHT 1.39 ARG BRIS BT
foam T ¥ sHH 75 BOIR RIS @) iR wa gt St w5 fhem v S
T T, 390 T ®, Bd 13 s B 91 6 T9R 9UT v Sind | s e
A W HHA B S AT B AT AT TG 14 TR RIS By QA T E
IRT TG EAR SIS W ¥, 9 & I® € [P F€ 9O/C corporate sector F AT
el el € dl] gl F U Aer St FEd ¥ [ ¥€ 91T corporate sector B
favour BT ¥ GIRT AR corporate sector FEel & & F& €4 favour el Fal ¥
dl o 99ie & diey . (FF Bl Hd).

3Tt SUTIUfeT: ST U™ WU 81 R ®, 379 374 conclude @Y |

sft foora Tiger: ST oy AE 9 IR G AE geie Weae g § 1 AET St
9 form adE @ R e, JoeRl of R Rl & fag aw ave wed e w
- O/ e U 3 BRIS U SART AR P I ULTH <7 BT BM GBI & IAE
forq Suwamdfa Sft § 2 e =@redl g 5 0 guie J el s o 3R Ae
Sl g9e AT §, 9% q9ic el ddey ol &1 g8 §9e Wid & [ &, By
& forg & Wi & oy ¥ @Rl & e @) adell gdli &1 Hl gEd) ey arie
Soll ARy gg aofe 5 [2ferrT Yuy i &1 gl sdm @ Sl gHRT | 8,
S8 g eyl A Al dbrAr =Edl gl

2t SUYIURer: e=IaTe, THI-ET & afgY Mo Aot 91 el 1 Now, Shri G VL.

Narasimha Rao, vou have five minutes.

SHRI G.V.I.. NARASIMHA RAO (Uttar Pradesh): Thank vou, Mr. Deputy Chairman,
Sir. This 1s a Budget, which I will describe as © BUDGET—bold Budget, utopian Budget,
developmental Budget, gender-balanced Budget, environmentally-sustainable Budget,
and a transformational Budget” . Now, how 1s this a transformational Budget as compared

to the Budgets of previous regimes? It has transformed from slogans to sohid achievements,
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from scams to schemes, from commission mode to mission mode delivery, from gloom
to boom, from a fragile economy to a fit and strong economy, from high inflation to low
inflation, from policy paralysis to policy dynamism, from vote bank politics to welfare
politics, from politics of lies to politics of ethics, and from rajniti to rashtraniti. This

has been the transformation.

Some fake theories have been proposed during the debate. One such theory was
the © moneylender economics’ that in every five or six years, in any case, economy will

3

double because of some nominal growth. This is simply explained as ° moneylender
economics’ in this House. [ want to ask why the economy did not double from 2007 to
2013. In both the years, the speaker, who made this point, was the Finance Minister of
this country. In 2007, our economy’ s size was 1.217 trillion dolla? It rose to 1.857 trillion
dollars, which is a growth of only 53 per cent. Why did it not double, if it was so simple?
Why did it take 19 years for India, after Independence, to double the GDP? The first
time GDP doubled since 1950 was in 1969. It had taken 19 years to double the growth.
So, do you think it is normal? Will it happen by itself? Is it an auto pilot mode? 1 think,
it 1s simply making it look facile and even fraudulent. An economy of 5 trillion dollars
will happen because of the Governmental policies and achievements. Certainly, this is
an attempt to hoodwink the people of this country. We have seen how they initially
ridiculed surgical strikes. Then, they challenged us on the surgical strikes. Then, they
said, “Oh, 1t 18 so simple; we have done six of them during our tenure.” There was no

proof of it and there was certainly not a record of it. So, certainly, this is vet another

attempt to pass off a fake hypothesis.

The second hypothesis, the second theory, that was propounded here was, “We
did not have majority Governments. You are lucky to have a majority Government. We
could have done miracles.” I would like to say that they had majority Governments until
1989, for over four decades in this country. And, what did they deliver during those four
decades? The First Five Year Plan aimed at doubling the per capita income in 27 yea?
That was the aim. And, what had actually happened? It had taken 39 years to double
India” s per capita income from 1950 to 1989. Then, from 1965 to 1979, when you had the
first lady Prime Minister in this country, the growth of per capita income was only
1.3 per cent. So, I think, you have to look at the history. You can neither forget history,
nor can you re-write it. In 1950, the share of India’ s GDP in the GDP of East Asia was
94 per cent, which came down to 54 per cent by the time the lady Prime Minister ceased
Office, rather she was killed in a very unfortunate circumstance. The poor performance

of the imitial four Governments were passed off again as some kind of a fatality. You
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blamed terrorism as Hindu terrorism. Sir, the term © Hindu rate of growth® was also coined.
Though, the term was coined by Professor Rajkrishna, but it was happily used by the
successive Governments. You blamed Hinduism, even for the bad economic performance
of your Governments in first four decades. Sir, India was the largest economy of the
world way back in 1000 A D. We were the largest economy in the world, until invaders
came in and until we were colonized. India’ s position is improved from eleventh to sixth
in terms of economy by our Prime Minister. We will certainly take it forward to give India
its due place in the world. Shri P.V. Narasimha Rao had actually faired better than the
former Congress Prime Ministe? But, certainly, he was not given his due credit because
possibly he was a Telugu bidda. You blame us on commitment to * One Nation® theory.
But, yvou have actually celebrated ° One party, One family’” principle and not celebrated
the achievements of Shri P'V. Narasimha Rao. ...{Time-bell rings)... Sir, | want to say just
one more line. The world” s first basic economist Chanakya had said that our country
needs an ethics-based economics. An ideal ruler has to be a Raj Rishi. Sir, Prime Minister
Narendra Modiji has proved to be a true Raj Rishi. He has made a transition from Raga
politics to Namo politics. Raga politics refers to 3T ad and Namo politics is 73T HIg
and by 741 HI$ we are giving a -3l &2 to establish and to achieve <14l WRd. Thank

you.

1. 3 A (59 UGy AFFR SUgWIiT ofl, gdue # suydl g9 d9ic uv
3O AR 3 @ sAfa & % fag g=Ee §Ar 9ear g1 Wes, #2019 %S9
o @l 4 gur Al A e didl Sl b dged @i Alad) e didrE, gem
g fg 920, g9 9Rd & S99 qud 5 fefama Sfaw & seHH 1, 9 e 90
@l YT BT @l feur H oy §gd HRE doH A g |

IUaaafa wEied, A w94 S 9 59 gw B gt @ 5 fefore SierR
B gBAH FI9 & e B Ud B b fay Y yer 1 Ao e 8§ Sua
g0 G ERAT § SR Sd WA odl g 6 S g9 un § weie wew ot
Jol fau €1 any 9Fd € T 59 < o anwd el JmErd) il 9w somr) § S
ISP ANTEE & UHaT o1, 98 & T wg | AT wE Wt Soft 3 wew usd 9sT
wigamst @ 9rfie ¥ 7 U oW @F gHEE T AT AEE g

A=ER, AR wer #47 Sff 9 @ed €, F e a9d faw ff €1 g4t @1 I5eRm
& foo S A Freer S @ e wfear fao w=it aamm €1 . (cgaar)...

sfirelt faeera orpe: At Sfemr wieft S vem fawr =it &Y off | L (cmawm)..

oft STy sMu ST TME 1R 4% SISTI L (@ae).
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st faeer arge: a2l Alad) Slemr wiel S wem faw W= o1 . (Emawm)...
DR. ANIL AGRAWAL: Madam, she was the Prime Minister. ... (Inferruptions) ...
=it Soaumafer 1 e snrare Sfl, sy argslt 919 iV (e,

ST e srmEner: § weFa gar d3l Sff @1 =i o argn b Sl Al
@ (0T ger & fay, S e fear & 9 arwad § awesly &) e w @) Afgend
gl O wEl s o B g 7 s aeE ¢ v #1 A guw Baa a2 aw
T A, oW qw @t Afearg oot g G @ st afeerd 8, A @ ae
Afeard & 9 8w @ off 9gd geafed ade 8 gadt €1 syer adsr ag gd @
fr geal 4 s wepR A € B AW W) ged qu & Ay W AR §4d €
3N B UBN U asset 81 & 1 9 doie # AT wurr w2 Sff 9 @i weele faw s
St U% SR 98d 91 WU Sorl 8, 8% WX Ad, 8¢ "% o | ARER, A ¥ I8
9gd BIel ol Hebdl &, olfbi A& Ub d9gd a1 bR &1 MU I G b qodl, ol
3R °% b 3 Al ¥ gfey, 8 url & [dy ws-bs IhdHiey g3 S usdl €
dl SMUDl g9 AR P Heed &I Udl el | HIY IohY qIhl Py 30 W v o ugd,
Ik AT Y UEd € W g6t § fr o av % fay ora @1 wawen $9 8w
fopwr uepre Bt S| 5 ey W A wend 1=t s e e st St 9 aa W
g €, dfcp o Al wamerd o1 wo N fbar, Arlh Ag bR g1 Bl "o |

HEIG, 49 HRPIR bl b ARGI-SiEl gldl & Tb YR 1 foball sie @& 3iiv
9Y 98 by TR ¥ ¥ BT ol €] £ g9 Bl A6l g @ el & iR agl g
T WU A FEAE Bt 81 A were w= St FoAge ¥ G v @ 3w oW
taxation 9¢T &, 9re 4 direct taxes 81 A7 indirect taxes @I, I8 AU U § b dgd CEIl
firmer &1 5= ¥ # 39 U 950 Ifear v et wiEd IR 8, forad e g
& AR d w B A w7 e 9 o Saw S wxeh ol ey fram
W

T=ER, <9 W oW GST @ s & s off, O 98a W ann F 59 e e
TR & TaOTd IoIY o Y qgd F A 7 O §UF R 7§ 95 ABRIaTd fowmfirar &
off, dfepT PaeT q1-aTg a9 & BI€s A B I8 Y4 8 qB & (P GST AN BT, 0
30 # b §gd a1 Iudier =011 s 99 yebR 8 3@H @ collection &1 ¥ET &, I
aog d G¥eR A% A gl beurmd) AT gdll ur vEl &1 30e Sil tax-payers &
St B¢ @Rt a8 8, 396 fay were St 9 e 9gd sredt uee @t Wi a8l
Tt T A # 70 a§f ¥ emw @ Rt 3 A @ 9

AR, A MU oW, dF 59 g9 ¥ infrastructure & A7 984 funding @t T8 &1
Electric vehicles Wdiga o folv qgmar fear ar &1 59 UbR & bRicbaN Y 50 Tar
@ Al § gaiaRor YuRan 3R infrastructure better €9 ¥ S # MENTHT 9@ 3R
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3101 economy S| # 3MUKk HEAH & Y b A& PO R WSTH G drEdl g
..(TaT)...

ot Suqumfe: =1 e sprard Sfl, anuer wwy W 8 e &, s 3 g
conclude & |

ST A snrEner: IuwAraia Sfl, # sfd § q€ wEr A 5§ 59 g9ie @ oawb
BRAl € SR AT wuE d3l Sff 7 dw Bl g A3 fawn <F € g9 [y § 9w 9gd-
9gd udIG 3R WgdE odl g1

off s, RregT (g AT suwamfa Sff, § suemt aerarg dar € o e sme
ST goie Uil v diel ol Hibl faar &1 § q9e & g9 bl & fov wsi gan
g1 w=d #l usell wlsen fax 43, Al Fofen daraw s T S q9e gy fear g
g8 Vs qEffd 3R guRard] 4oie &1 48 9 dldbgHdT ud €1 A ol dfdT sudb
Rt garg B 9t €1 s fpurl @ ey ShHT 8 atelt § Siv g9 economy
3T At uiw a9t 4 5 iR siad @l g9 drell @1 s9b [y § sl qu1g adr gl
e g g e @ sarel g9 98l foar € sEiay # ol 9l B 9gd Hew i
R |

Heled, § smard avre @ el urefdays 9 e g s smard e | s
Aifd-emer § wal & - g { ek, AF % root of dharma is money. Government” s
financial health ensures proper discharge of its duties in a State. ¥t =5l & a1 7 3wt
g &1 e st A8 & O amw o f mfaa T8 & mwa €

IThl GHRT Yad & - 37T A I9q", SHD Addid A8 © b € HUGT Dbl Sl HoA
g 98 TP dathay ®e # EldT 21 State’ s welfare is rooted in a good financial
management. § UH g Tob A TR AW wEIGAT 7 S AT & A0 6 A
B oA W oI E

A SuHAfy Sff, # SAmer T diase W agal @t aeenst o s g
3T IH WX A FRm g1 b A A ST o, s A o A 7 wEr T
W Pl & T8 g wnl # 98 g @wd § fF sTR g 59 IR 1 9N, 30
g9 dRls d el Bud iy i fhd dearn & fav fed & dl 3nv v g8 a9l
%Wiﬂaverageé@aﬁﬁﬁ,éﬂﬁﬂﬁwﬁmﬁlmﬂﬂﬁwsﬁ?wiﬂﬁ
el AT B9 Bl e Twed TE gl

SUHAUIT S, 59 guic 4 i ATSr g U AT 941 e 8, e e gwe
fal & forad ot aRuR@ trades o1 - UgS T BT SRRG TE H g ST R, sHET AR
Fo Mt HRU BT &, dfeT 98 % 8 TS| 8N O URUR® g9 A, SE YA
R USSRl E
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(#1 ame®. f=n

wgled, d g doie PN U A1 B g | § Ag gHiay gl e A e
#1 ag el uel €, dfch 59 U¥ SHIAY 91 @Rl Aig @i § w2001 ¥ A€l
@Y el g1 oW # a8 [4er A fban, qg agn whedr el Swries | fhan, g8l wwadr
fireft, 79 faeehl & g9 fal 3 @e1 fF St # AR A, e Sur, $o Aagt w0
TX, AT A 7E AvST 7 g fRn 21§ Snw o ¥ se Sise} wEFT Rt g
for 3y areY STy B g g9 P Bl w1 87 Y gl Hiv A gl feuEr @
3 gt 8t | @it ST 89 W 97 @ wd 9 e, Are & wd @ F, dleard
& wd A i, arrd @ et 8 et o s gue) 8 wrel | gud dis-dle arics
a7 fepd] apfarel & fadm #1 9ed A8l o | #1 a8 B (AT €, Y SHBI o Hebd
2 3k g9y feurdl @ sma s@wd gl gl

WY, g4 gAlbd BN @l 3R S ys, &4 qdell ux SeniRd iy uv S gs,
g qErt St e @Y s S us W, @1fe §W fwed smER § Wl emw B faw
a e € [y ®e @ € SR v @ e €1 39 fOvEd SR @ Ao # 9w g
CerA ) et T 1 1 B T 7 21 i e e B s ol L
foy sgaaga g=mER S g1 wE 9w @ siv WA @ ffr w gEma s T
Ao @ aae few 2, 9o fay snud sga-dgd vwwars | # o # v wEAr @
g fo,

w0 waw g wd weg R
wd werfiy ywrg 41 ®i¥aq g weddd )l

ot wRer wER (wRws) Suwauki qeled, 3Mudr dgd-dgd gwas | H gu @) usd
qieptieres Afgen fam #aT et Ffen WarRe gRT uega B T see B wwiE |
aa & Ty weT gan 1 g ar fofer St T ors & e o e W= oww A sl
T a1 off off, Af 99 9= dfeT us chugy” A @S % O O aEY Maaay,
oM O 2 B o | e | < e | < 0 e 113 o it S
UEd fbar df @8 W9 ¥ qdrdl @ b P Jur @9 ardl &, $8 T YW g il
&1 WElad, U8 Y1 49 Yeb IS WA, Ueb g1 Hid bl d¥ SHT Bl &1 bl § 9gd
W H YA W@ AT g4 Hd AFd & b fasa @) 18 ulaud s s [ 4 glaerd
gl gHR U8 Juds & | g fauer & fage Adr Sl A @er (e g @) 9dl 4 9gd
Ut @ 8, T @ Wl # dt 9ga ol anar €, dury @t wdt 7 At 9gd ol
& 3w g0 we ot F @awen s oFt @ @ ffaw €1 ke 1w 99wl g

oifepT T S9a ST U
sft Suwwmfe: 72w S, 959 B9 wWT &, U S A9 W B
ot AEY UlER: WR, 99 IF MU ey g, F aft q S
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sft Iravmfer 3y Ub-gl - § sl q1g et v |

oft #2er vz S| wEigw, w99 sURT o R g9 o ANl @ Sared 9
BT o, olfT gUY e BN AIgd A1 Ud dgd v|r @ b oev afad @ wv sl ww
o F usy b g1 Ul el § waerar € b a8 ue sadl 991 g & Bl sa
bR fpar & e wWier b € 9 a9 [y gt oy agq @r €1 § g9sir
g fr 7€t v W 8, o @R s dnlt ¥ W s € siv usdr € wwer @
el &1 WElqd, @iy gHd 9N § dg abdl & b wure g gds & ol ag wis
JET 8 wg eurl sncifdary |

HEIGE, GST % 9% % g & dq7 fuer & g1 95 WA T tharar AT AR
4 @8l T BT @l 4R gl Ay &, ol el dg gl g 2| weled, § e wlel-
Hier @l g, st § e ghar € b S An @l GST ¥ e usdr € A oY
59w F sl | & 99 gfer i 3 fead W €)1 g € s | sk e
g B s Aif |

Hglq, 39 #1 argey § uel i you don’ t need a Prime Minister or a Finance
Minister to double the economy. Yes, it is true. Interest &l il fewie-fbdrd gerdr &, ofds
# T g U e aEm b 9 9w w5 A T 5060 WA dd 30 fER, R’
I WA AT BiAl T8 A SR TR AR economy double TE & & ofl wEiET,
S99 UH gol uel ¥E B & fb oo @), o el @ 'w weilaw v wad & ar
el v wad €1 afg i ofter @t @1 Sue edt e 8 Sy, Swet goft
MY & e, Y 3 multiplication WA BT AEIGY, fT @98 ¥ negative 910
8 el off, # gaar € @EaAr @ o el B g B 79 arsl, et o IR @l
Hd WAepl, del al s grr ga ol dfs ag dw gmrr Wl 2l

wErd, Tt BT 2022, 2024 ¥ 2030 AIRE WP A B W@ Af| A IWEET §
fep are e fut @ At B, o9 qd BN U STHD dEd @l ey el e |
..(CTTETH)...

off Sumumfe: d9 9 fFe i e e o § 9 fioe sifes sax ot © <=

g1

oft wET UiER: WEIGY, S % B9 Uk o oed B AT e A&l gont, 81 A
& fop o @ FHegw 8 g wer et a9 el afe s @ fasarw &
i B T8 fasarm B off a1fey 5 8w e 2030 @@ @R @ 9 fosarw 8 g
3ol Uy faEarg @ €l e

TEET, B U & A el € fF o W g g W a9 9w oo g W
Fl Mg &1 wer <wr AEf O e B 89 3 adie ¥ o fo g Mid @
UeR o9l gl
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[+t M2y U]
=t wamfe diardle gy

X, b FEC| S A # AT BEAl ArSar g b s o fdn A1 T8l e, g
qo ¥ fqord ol Y@ ol qer 41 & 3% Ay ideas, A¢ WAl B Il bl e fea
T 9 IEad BN aEd A TAT 1 ¥ B WHR T adeblen faw wEft x

off wvmufer: * sfiv * @1 AW o @ TeRd T8 2
ft HEEr QER: 3 9ot W H
st wymaf: sy v a8 @1 9d & 98 9gd Wi yeEl 9 8l g

SHRI MAHESH PODDAR: Sorry, Sir. # ##sil § b 89 ideas @1, New India
Bl dael 3 AT &1 NDA-L T 87 9 Ubs ol ot 3@ 87 7 S5, 7 Wi, 87
T B AT M ded TR g |

MR. CHAIRMAN: Any reference to former Prime Ministers is not going to be there
on record. Now, Shri Kenye.

SHRI K.G KENYE (Nagaland): Sir, I have just cne suggestion and one observation
on the Budget discussion this time. Water scarcity has become an alarming problem in
the country, especially, in the Southern States. In today’ s and yesterday’ s newspapers
also, this has figured on the front pages. My humble layman’ s observation and opinion
is that in a vast country like ours, where we are blessed with nature’ s bountiful fresh
waters from the Northern side all along the country into the sea, oceans, this should
not go wasted like this. I feel that the Government must take a serious look and have
a feasibility report study conducted to tap these fresh waters from the Northern and
North-Eastem parts of the country. Fresh water streams should be treated there with
small banks and it can be tapped with huge water pipes for potable drinking water to
the drought-stricken regions of this country. When we can construct such expensive
railway tracks, national highways, two lanes, four lanes, eight lanes, why, for sustaining
life, we should not be able to look into this area. So, through the Chair, [ propose and
request the Finance Minister, along with the Jal Shakii Ministry, to take up this

feasibility report study on a war footing,

Sir, my last observation is this. OQur country has, in our society, an imbalance of
economical growth and status. Scheduled Castes and Scheduled Tribes comprise a very
important part of our society. We are economically marginalized. In this year’s Budget,
not much has been focussed in this area. So where the bout lies is the North-Eastern

part and with this population, I wish the Ministry to reconsider to enhance the position.

*Not recorded.
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MR. CHAIRMAN: Thank you Mr. Kenve. Mr. Gokulakrishnan, what is it? Were you

mentioning something?
SHRI N. GOKULAKRISHNAN (Puducherry): Sir, I have only one point.
MR. CHATRMAN: What is it?

SHRIN. GOKULAKRISHNAN: Hon. Chairman, Sir, at the outset, let me congratulate
the hon. Finance Minister Madam Nirmala Sitharaman, on being the first woman Finance

Minister in the history of India to present a Union Budget. ... (Interruptions)...
MR. CHAIRMAN: What 1s the issue?

SHRI N. GOKULAKRISHNAN: Being a fellow Tamilian, I am very happy that this
Budget has been welcomed by most of the strata in the society. In the Budget, the focus
is given for rural economy, agriculture and education. It is laudable. Even the corporate
sector is happy since the threshold limit has been increased from ¥ 250 crores to

T 400 crores. This would definitely boost their morale and contribute to growth.

Before I conclude, in the Union Budget 2019-20, T find that the Budget allocation
to the Union Territory of Puducherry shows only a marginal rise of ¥ 75 crores. You
might remember that this Union Territory is reeling under severe financial crunch for the
past ten yeaZ Therefore, I earnestly request you, Madam, to first waive off the legacy
loan of ¥ 2,100 crores and then consider giving a special grant to redeem its financial

position. Thank you.

MR. CHATRMAN: Thank you Mr. Gokulakrishnan. T think, by and large, all the
Members are satisfied. Hon. Members, we had a good discussion. We have discussed
for almost 12 hours, and 63 hon. Members have spoken. Now, I call upon the hon.

Finance Minister to respond to the debate.

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): Sir, I start
by thanking all the hon. Members, who, as you just recollected, over 12 hours, probably,
even slightly over 12 hours, have spoken with great interest on matters related to the
Budget. As always, 1 shall take their names one-by-one so that my thanks 1s personalised
to each one of them. So allow me to read out the names of all the hon. Members, who
have spoken on the topic since day before yesterday. Shri Suresh Prabhu, Shri A
Navaneethakrishnan, Dr. Narendra Jadhav, Shri Anil Desai, Shri D. Raja, Dr. Amil Jain,
Shri P Chidambaram, Shri M.P. Veerendra Kumar, Shri Ravi Prakash Verma, Shri R.
Vaithilingam, Shri Sukhendu Sekhar Ray, Shri Prasanna Acharya, Shri Ram Chandra
Prasad Singh, Dr. K. Keshava Rao, Shri Elamaram Kareem, Prof. Manoj Kumar Jha,
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Shri Naresh Gujral, Shri Tiruchi Siva, Shri Prabhat Jha, Shri Kapil Sibal, Shri Vishambhar
Prasad Nishad, Shrni T. Rathinavel, Shri Manas Ranjan Bhunia, Shn Biswajt Damary,
Shri R.S. Bharathi, Shri Ashwini Vaishnaw, Dr. T. Subbarami Reddy, Shri K.R. Arjunan,
Shri Birendra Prasad Baishya, Shri Praful Patel, Shri Anil Baluni, Prof. M. V. Rajeev
Gowda, Shri V. Vijayasai Reddy, Shri Prabhakar Reddy Vemireddy, Shri Kanakamedala
Ravindra Kumar, Shri Binoy Viswam, Shri Veer Singh, Shri Abdul Wahab, Shri Sushil
Kumar Gupta, Shri Shwait Malik, Shri Ripun Bora, Shri Kamakhya Prasad Tasa,
Shri Mohd. Ali Khan, Shrimati Wansuk Sviem, Shri Ramdas Athawale. ..

MR. CHAIRMAN: You missed some names in between. Shri Gopal Narayan Singh.

SHRIMATT NIRMALA SITHARAMAN: All right. T will add it. T could not find 1t
in the Bulletin. Shrimati Wansuk Syiem, Shri Ramdas Athawale, Dr. Sonal Mansingh,
Shri Ronald Sapa Tlau, Shri Kailash Soni, Shri Vijay Goel, Shri G VL. Narasimha Rao,
Dr. Anil Agrawal, Shri R K. Sinha, Shri Mahesh Poddar, Shri K.G. Kenve and Shri .
Gokulakrishnan. Once again, I put on record my appreciation to all the Members, who
have taken part in this discussion. Sir, as I said during the Budget Speech, this Budget
was presented in a year when because of the elections, we had an Interim Budget
presented during February and in a year, when the current Finance Commission” s term
comes to an end. The relevance of referring the Finance Commission here is because
the devolution of finances is decided by the Finance Commission. As a result, everything
that you do in the Budget is very much influenced by the Finance Commission, and the
existing Finance Commission’ s term ends this year and the new Finance Commission’ s
Report is expected sometime during November of this year. As a result, I just want the
context to be laid that the Budget was presented on the one hand having a book-end
of the Interim Budget, which was presented in February and on the other, the other
book-end, which 1s of the Finance Commission. In that context, the Budget, therefore,
could go ahead with giving a vision, which was mentioned in the Interim Budget itself.
The vision was for an India, which 1s going to be very futuristic with a lot of
transformational changes and about ten different aspects, which made up for what we
have laid out as vision, as was mentioned in the Interim Budget. [ shall not really
complete and recall each one of them. But, it is important {or us to keep that in the
background that this big picture, which we try projecting in this Budget, was essentially
the big picture which comes out from the vision that we have laid out in the Interim
Budget, and in achieving, in wanting to achieve in the next course of ten years that
vision, we have also given ourselves an interim, let us say, mid-course target, and that

15 the much talked about five trillion US dollar economy level that we wish to reach. It
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is a target because target always help you to keep in the direction of wanting to achieve
it, and therefore, every scheme that you would want to plan, every activity that you
would take, will be all diverted. With that kept in focus in your mind, and therefore, the
target achieved, will help vou to half achieve the vision that you have set for yourselves
for the next ten yea? So, with that, Sir, a few things, which are mandatory things, which
are presented before the House, I shall just bring it out for the consideration of the

House.

With the constitution of the 17th Lok Sabha after the General Elections in 2019 and
the formation of the new Government, the regular Budget, which I have referred to you
now, of 2019-20, was laid in the House. The regular Budget for 2019-20, which includes
the Fimance Bill, 2019, Demands for Grants 2019-20, will cover the entire fiscal of
2019-20.

Now, the Budget, as [ said, is an important milestone, particularly, this year because,
it 1s the second Budget being presented post-implementation of the GST. So, if GST was
introduced on 1st July, 2017, this Budget is the second which is presented to this House,
and the highlights of the Budget Estimates are something which I would like to present
before you. With a continued emphasis on empowering the States, the total resources
transferred to the States, including the devolution of States’ share in taxes and releases
under the Centrally-sponsored schemes in BE 2019-20 1s estimated to be %13, 29,428
crores. This entails an mncrease of ¥ 82,845 crores over the RE of 2018-19, and ¥ 2,44,
298 crores more than the actuals for 2017-13.

The next issue of the Budget 2019-20 reflects the Government” s firm commitment to
substantially boost investment in agriculture, social sectors, particularly, in education
and health. Keeping the fiscal deficit at 3.3 per cent of the GDP, as against 3.4 per cent,
which was envisaged in the Interim Budget of 2019-20, Government is committed to
continue the path of fiscal consolidation, without compromising on the requirements of
public expenditure placed by various secto? So, I would like to underline that this is
achieved through a prudent rationalization of expenditure and mobilization of additional
resources. In the Budget Hstimates of 2019-20, the total expenditure is placed at
T 27,86,349, crores showing an increase of ¥ 3,44, 136 crore over the BE of 2018-19, an
increase again of ¥ 3,29,114 crores over the RE of 2018-19. The total expenditure
includes a provision of ¥ 12, 02,404 crores under the schemes. So, on the schemes, item-
wise, the Budget documents do provide the details of how much is being allocated for
each of them, but totally, we are saying that expenditure has shown an increase from

comparative BE of 2018-19. The revenue and capital receipts are something which I again
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would like to put on record before the MembeI The gross tax receipts are budgeted at
¥ 24.61,195 crores in BE 2019-20, which marks an increase of ¥ 2,13,020 crores, which
is a rise of 9.48 per cent over the RE of 2018-19. The Centre” s net tax revenue is nothing
but after the transfer of States” share and transfer to National Disaster Response Fund,
whatever is left with the Centre. The Centre’ s net tax revenue is estimated to be
T 16,49,582 crore, again, with an increase of ¥ 1,65,176 crore which is 11.13 per cent over
the R.E. of 2018-19. The non-tax revenue receipts are estimated at ¥ 3,13,179 crore in the
B.E. of 2019-20. The revenues expected from disinvestment are budgeted at a realistic
¥ 1,05,000 crore in B.E. of 2019-20. So, I just want to very clearly make a point to reiterate
that every estimate of receipts, and the projections that we have given are realistic,

applying our mind to the points.

The projections made in the Budget are realistic and are adequately provided for,
particularly for items of expenditure such as defence expenditure, pensions and salaries,
internal security and other welfare programmes and establishment expenditures of the
Government. So, to fully finance these expenditure commitments, necessary resource
mobilisation from tax and non-tax revenues have all been envisaged. So, I just want to
make sure that Members are assured that every figure that we have quoted, particularly,
the projections about revenue receipts, have been after due consideration, and are

realistic.

Sir, 1 just want to draw the attention of the House, through you, to the fact that
when we say that we have a vision for India, when we say that mid-course we want
to ensure that we reach the target of the economy size to five trillion U.S. dollars level,
it 1s not without a plan. The plan, definitely, first of all, is to increase investment which

18 coming into the country.

If you wanted to increase investment, what are the various steps that we have taken
in this Budget which are proposed? Those steps are taken into consideration because
that will have, directly, an impact on the investment which can come into the country.
Therefore, that will promote the growth of the economy. What are the items that [ want
to mention before you? Sir, there is a list of it: further liberalisation of FDI
policy; lowering of corporate tax to the level of 25 per cent for those whose annual
turnover limit is not just up to ¥ 250 crore but we have increased it to ¥ 400 crores;
ncome-tax deduction of ¥1.5 lakh on the interest paid on loan to purchase of electrical
vehicle; then, moving the GST Council, which we propose to do, for the reduction of
GST rates on electrical vehicles from twelve per cent to five per cent. Further, the

Government has also increased the scope of voluntary pension scheme for retail traders
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and shopkeepe¥ By increasing the scope, we have only said that now it will be available
for evervone, every retail trader and shopkeeper with an annual turnover of less than
T 1.5 crore. Further, we are also saying that the Government wishes to push infrastructure
development with an intention to invest ¥ 100 lakh crores in infrastructure over the next
five yea¥ So, in order that the infrastructure development is given its due pace and the
traction with which our Minister, Shri Nitin Gadkari had worked in the last term, we want
to encourage infrastructure development and therefore, we have expressed an intention
to invest about ¥ 100 lakh crores in infrastructure over the next five yea? Again, to
facilitate schemes for upgradation and regeneration of traditional industries, we have
said that we shall start to facilitate cluster-based development to make the traditional
industries become more productive, more profitable and also become capable of generating
sustained employment opportunities. We have also very clearly taken a pro-growth
measure by reducing the customs duty on certain raw materials and capital goods, and
to further promote domestic manufacturing allowing one woman in every SHG a loan of
up to ¥ one lakh under the MUDRA Scheme. Sir, when all of us are repeatedly expressing,
and rightly expressing our concemn about the farmers, it i1s important to note that the
Government has expanded the cash transfer scheme under PM Kisan, provided an
income support of ¥ 6000 per farmer per year and this is now extended to all farmers
while earlier we had suggested that this will be applicable only for farmers who hold up
to two hectares of land. Now it 1s applicable to all the farmers and therefore, it 1is
important to know that we have not forgotten the issue. This is one among the measures
of attending to the farmers” requirements. Further, to give focussed attention to issues
of growth, the Government has constituted the five-member Cabinet Committee on
Investment and Growth, and that is chaired by the hon. Prime Minister. So, it 1s important
that we realise that this Government’ s vision has steps marked even in the Budget and
showed in the Budget. So, people who are reading it will at least now look at it from
the point of view of the comprehensive steps that we have taken towards achieving that
vision. There has been an interesting debate saying, “Too many numbers are floating
around. We don’ t know which is right. We don’ t know why one Economic Survey
should use one, whereas the Budget should use the other” 1 would hke to state belore
you, hon. Chairman, Sir, that the details or the statistics or the numbers which are given
in the Economic Survey or in the Budget are all authentic. But only if we can understand
the context, I will take a few minutes specifically on this issue. The growth rate of
nominal GDP for 2019-20 in the Budget document has been projected at 12 per cent over
the advanced nominal GDPF estimates of T 188,40,731 crore for 2018-19. The advanced
estimates of 2018-19 were released on 7th January, 2019. The date is important - 7th
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January, 2019. Now, we go over to the next. The growth rate of nominal GDP for the year
2019-20 in the Economic Survey, being different from the Budget, the Economic Survey
had projected it as 11 eleven per cent over the provisional nominal GDP estimates of
T190,10,164 crores for 2018-19. The provisional estimates of 2018-19 were released on
31st May, 2019. That was January and this 1s May. Both the projections are consistent
with each other as each of them project the nominal GDP of T 211,00,607 crores for 2019-
20. This is because as compared to the Economic Survey, the higher GDP growth rate
of 12 per cent projected in the Budget document for 2019-20 1s on a lower GDP base
for 2018-19. So, when you get yoursell on a lower GDP rate, obviously the figure will
differ. A lower GDP base for 2018-19 —I am explaining as to why Budget used that figure
—has been used in the Budget documents as the same GDP base was used in the Interim
Budget of 2019-20 presented in January, 2019. Using the same GDP base ensures
comparability of deficit ratios projected for 2019-20 in both the Interim and July Budgets.
So, for keeping comparison easier, like with like comparison to happen, Budget documents
have used those projections rather than provisional estimates. This explains why the
figures were slightly different in the Economic Survey, right in its own capacity, and
different from the Budget figures again right in their own capacity. All of which are
authentic n their own way. So, I hope, this dispels the doubts that the people had about

too many numbers floating around.

Sir, I wanted to make a quick reference to the kind of funds that the States receive,
because disaster is a very serious issue on which the Centre shares revenue with the
States. When you give it to different States, as per a formulation arrived at by the
Finance Commission, money goes as per the formulation and there 1s no discretionary
decision made on that. Therefore, the Central Government —1 just wanted to make this
clear before this august House —provides funds through the National Disaster Response
Fund which 1s a cess-based fund meant for providing relief of immediate nature in case
of natural calamities in States. Sir, NDRF 15 constituted under Section 46 of the National
Disaster Act, 2005. The National Calamity Contingency Duty 1s levied to finance the
NDRF. An additional budgetary support is provided as and when necessary. A provision
also exists to encourage any person or institution to make a contribution towards the
NDRF. Eventual to implementation of the GST itself, collection on account of the NCCD
15 on lower side and, therefore, gross budgetary support is being provided to supplement
the requirement in this respect. In addition, funds are also allocated under the State
Disaster Response Fund as the Finance Commission’ s grants. I want to just remind the

hon. Members that the amount of annual contribution towards SDRF of each State and
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for each financial year would be as recommended by the Finance Commission during
its Award period. So, there 1s nothing that the Central Government does differently for
different States. It is as per the formula given by the Finance Commission. As long as
that particular Finance Commission’ s years of currency hold those five vears, it goes
as per that formula. The share of the Central Government in the SDRF shall be remitted
to the State Governments in two installments —one in June and one in December.
Similarly, the State Governments shall also transfer their contribution to the SDRF in two
installments —June and December. And, Sir, only in exceptional cases, if the Ministry
of Home Affairs, upon being satisfied that exigencies of a particular calamity so warrant,
may recommend earlier release of the Central share up to 25 per cent. Sir, this is only
as a matter of information, because, most often, when disaster unfortunately strikes a
State, there is a call for urgent help which the Centre is duty-bound to do and it shall.
But, there 1s no element of discretion here that we choose to give one to one State and

lesser to some other State. The formulation is already given by the Finance Commission.

Sir, T just wanted to expand a bit on NPAs. In our economy, hon. Chairman, Sir, the
impact of NPAs, for several years now, has left a deep impression. As a result of which,
it is the duty of the Government to ensure that the banks or the affected companies or
assets are reviewed and solution is given in such a way that the problem of NPAs 1s
judiciously resolved. So, the banking system in India had faced a lot of challenges in
the backdrop of difficult economic condition, which lasted for a long period. As a result,
it had impacted banks” asset quality, their earnings, and capital adequacy. The problems
in the banking sector have been further aggravated due to the stressed non-performing
assets, which were recognised as such after the Reserve Bank in December, 2015, did
an asset quality review. The primary reasons, which had caused non-performing assets,
put by the Reserve Bank of India were: Spurt in the stressed assets in recent times,
caused by aggressive lending practices during the downtumn; loan frauds; corruption
n some cases; and, also the economic slowdown. There were also certain systemic
factors that added to it. And, those systemic factors can be listed out as: A culture of
lax credit discipline; lack of doman expertise for loans of a specialized nature; large

exposure to consortium lending; and, non-adherence to loan covenants, and so on.

So, Sir, our Government came up with four-R strategy, consisting of: Recognition
of NPA’s transparency; resolution; recapitalizing public sector banks; and, recovering
value from stressed assets. I said ° four Rs’ : Resolution; recovering value from stressed
assets; recapitalizing public sector banks, you have come to know that even in this

current Budget, we have given a large chunk of money for the recapitalization of banks;
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and, reforms. So, the four-R strategy of resolution, recovery value from stressed accounts,
recapitalization, and reforms of the PSBs has resulted in a great deal of easing of the
NPA situation.

Sir, T just also want to tell you that comprehensive steps have been taken by our
Government to expedite and enable the resolution of NPAs through various other means
also. Change in the credit culture was affected with Insolvency and Bankruptcy Code,
which fundamentally exchanging the creditor-borrower relationship. The Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act has
been amended. As a result, with a provision of three months” imprisonment in case the
borrower does not provide us details of assets in time, and for the lender, to give
possession of mortgaged property within thirty days. This was definitely a paradigm
shift in terms of dealing with insolvency-related matte¥ Suits for recovery of dues are
also filed by the banks before the DRTs. Six new DRTs have been established to expedite
recovery. I draw the attention of the hon. Members, through you, hon. Chairman, over
the last five financial years, PSBs were recapitalized to the extent of ¥ 3,19,497 crores.
That” s the extent to which we have extended recapitalization, coupled with an mnfusion
of ¥ 2,52,987 crores of rupees by the Government and mobilization of over ¥ 66,510
crores by the PSBs themselves. So, the NPA issue 1s being comprehensively addressed

by the Government.

Sir, I now move over to agriculture. 1 have heard a lot of hon. Members rightly
raising concerns about the agriculture. T want to say that the measures that the
Government has taken are not just one particular issue of giving them some kind of
supportive income, but a large canvas of reforms that will help recovery of agricultural
sector. Our farmers have actually faced a lot of difficulties. But, this Government has
ensured that they support the farmers through various measures. [ am sure the Ministry
of Agriculture itself will give an elaborate account of what they have done, but here are
a few things to which 1 would like to draw your attention. © Agriculture” and * the
challenges in agriculture’ are not something which have come out at a particular time
in June, 2014. Not even has 1t come just in the year 2015. These are legacy 1ssues which
have been pestering India over several decades. Therefore, when we are looking at
solutions for agriculture, they have to be comprehensive. After taking over the
responsibility in 2014, the fact that agriculture sector needed comprehensive reforms was
recognised by the hon. Prime Minister. Therefore, he committed himself for doubling
farmers” income by the year 2022, and for that, we have adopted a lot of strategies. The

strategies that we have adopted are based on the recommendations. ... (Inferruptions)..

MR. CHAIRMAN: Flease.
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SHRIMATI NIRMALA SITHARAMAN: The strategies that we have adopted are
not something which are off-the-cuff; they are based on the recommendations of the
Committee on Doubling Farmers® Income. So, let us realise that the Government’ s
measures are after due consideration and in consultation with stakeholders and also of
the Committee, which had come up with several recommendations. As a result, within
the last four years, I can quote the levels to which Indian farmers have faced challenges,
but come out with brilliant results. Today, thanks to our policies, cur foodgrains production
is 289 million tonnes, horticulture output is 385 million tonnes and milk production is
187 million tonnes. Some of these figures are really taking India to a height and this is
entirely due to the farme¥ We are, probably, in the top league, even [irst or second in
the production of certain foodgrains. We have been able to do this. The farmers have
repeatedly faced challenges and proved themselves. This has got to be with an
appreciation to the farmers™ contribution to the Indian economy. The universal Soil
Health Card has enhanced the intensity of coverage under micro irrigation, neem coated
urea and providing easy access to all the fertilizers that the farmers would want to use,
thus reducing the cost of cultivation. Sir, here, I would like to remind, through you, the
entire House that today the Indian farmer does not require to stand in a queue to buy
a bag of fertilizer. And, even when he stood earlier, the treatment given to the farmers
will never be forgotten! They were thrashed. Police fired at them. These kind of things
happened to them when they stood in queue earlier, but now they don’ t even have to
stand in a queue to obtain fertilize¥ So, that is a change which we have brought about

in this Government.

Sir, the new policy on MSP is something which [ would like to draw vour attention
to. More than 22 items of agricultural produce are listed in the MSP list. Till before 2014,
majorly just for wheat and rice and not for any other crop was the MSP provided,
although these were in the list for which MSP could be given. But it is our Government
which after coming into power in 2014, has provided MSP for all the items of agricultural
produce in that list. Not just have they given the MSP, but they have also ensured that
procurement happens at those prices. So, it 1s one thing to declare it on the paper and
another to go and procure from the farmers at the price which 1s declared as MSP. So,
with the adoption of this new policy, all the commodities which are mentioned in the
list of MSPs, which are notified, have seen a big jump under the MSP. So, this is an
important step which this Government has ensured. As a result of which, again, I would
like to place on record my appreciation for farmers in bringing a Dalhan Revolution in
this country. This country had to import dal every year because we produced less than

what we consumed in pulses. Every vear, importing used to be a big business. 1
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remember that in 2014-15, when our Government came for the first time, the arhar price
went up to T 250/-. The price of arhar reached 250 rupees. Urad went to 200 rupees and
many other pulses also reached that level. But, tell me, Sir, — would like to put this
question as a mark of observation, through you, for the rest of the Membe¥ Since 2014-
15 have we heard skyrocketing prices on pulses? Never. The prices of pulses are being
kept completely under control just taking care of the dam Aadmi ks protein requirements.
So, we would like to tell you that not just in pulses, the Indian farmers have performed
brilliantly —and we are very grateful for their achievement —but so is the case now
n edible oil also where the Prime Minister has clearly laid a blueprint before us to ensure
that import of edible oil also should come down for which even in tilhan o1l seeds, we
have ensured that we will have a plan for farmers to support them, give them the right
price, procure 1f necessary and make sure that oilseeds are produced as much as we
require so that the import of edible oils can come down. I am sure the Agriculture
Minister can speak more about it. But this is one of the steps taken for a self-sustained

agriculture in India.

Sir, © market reforms” in agriculture. We spoke about it in the Budget. T would like
to repeat it here. © Market reforms” has been the policy cornerstone for us. We had
ensured that by building a National Agricultural Market through the eNAM, a new
market architecture consisting of GrAMs, which is the GrAMSs, Agricultural Marketing
Societies, competitive wholesale markets can be brought in for agricultural exports also.
So, the Ministry of Commerce also has adopted an Agn Export Policy with targeting to
double the agri exports by 2022. So, we are not just talking about increasing the farmers’
wages to double by 2022, even agri exports will double by 2022. So, it 1s a comprehensive

holistic approach for agriculture.

Sir, this does not mean that we have forgotten the welfare of the farme? These are
the measures through which his productivity, his better price obtaining and his export
are all being taken care of, but, on the other side, we are ensuring that the welfare of
farmers 1s also attended to. PM-KISAN 1s a major programme which has been rolled out.
Six thousand rupees per year to each farmer is being sent. This historic step involves
T 87,000 crores in a year, and that has been provided for by the Government. We are
also now working on a Pension Scheme for the farmers called Pradhan Mantri Maan
Samaan Yojana through which the farmers, when they reach 60 vears or above, will have
some pension to fall back on. There is also a greater focus on risk management through
Crop Insurance Scheme. So, Pension Scheme for which the provision happens from

today will, of course, benefit the farmer when he becomes 60 but that is not to be
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ridiculed. I would like to put that before you, Mr. Chairman. Pension Scheme for which
provisions are made now will benefit the famer in future but that has a thought of today
with a financial implication of today and therefore it 1s not something we are talking
about which is going to bear fruit after 60 vears, after 50 vears, 40 vears depending on
the farmer’s age. That is not a matter to be ridiculed upon, I would like to submit it to

the Opposition.

Sir, then Swaminathan Commission, everyone has spoken about it which is a very
good intensively-researched Commission report, the National Farmers” Commission as
it 1s called. T would like to bring to the notice of the House that of the 272
recommendations, we have already implemented many of them and the most important
of the recommendations relates to giving the farmer 50 per cent of cost of production
as profit margin. It is our Government, I would like to underline here, it is our Government
that took the historic decision of providing a minimum of 50 per cent as the margin of
profit on the cost of production in the year 2018. So, Swam inathan Commission, everybody

talks about it, but I am sorry, it was ... ...(Interruptions)...
MR. CHAIRMAN: Please. No running commentary, please.

SHRIMATI NIRMALA SITHARAMAN: It was lying in wait for several years, but
it was us who took it up in 2018 to implement this point. So, anyone who talks about

National Farmers Commission... ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, the definition of cost of production 1s different from
the Minister’s. ...(Interruptions)...

MR. CHAIRMAN: Please; I have not called you, Mr. Ramesh. ... {(Interruptions)...

SHRIMATT NIRMALA SITHARAMAN: Sir, whether different or not, they haven’ t

done an inch. ...dnterruptions)...

MR. CHAIRMAN: The Finance Minister is on her legs. She is making her submission.
We have to hear it, and as and when we get an opportunity, we would.. ... (Interruptions)...

SHRI ANAND SHARMA: Sir, inaccurate statements are being made. These are

incorrect... ...(Interruptions)...

MR. CHAIRMAN: You need not correct it. Don’ t worry. There is the record.

-.{Intervuptions)... This is not the practice.

SHRIMATT NIRMALA SITHARAMAN: Sir, because there is so much of very clear

picking on, I would like to say that we have implemented it and we are making the claim
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of having implemented this. The Commission’ s Report was languishing for several years;
not an inch was done by the Government before 2014. So, to correct me on details 1s
very well, but let me ask you this question. Let me ask this to Members who received
the National Farmers Commission’ s Report, the Government who received it, why did
they not do anvthing? We have done it, and I am claiming it. You may have an argument

over it, but we have done it.

Sir, MSPs are notified annually for Kharif and Rabi crops based on the
recommendations of the Commission on Agricultural Costs and Prices. It 1s the Ministry
of Agriculture which examines and makes appropriate recommendations to the Cabinet
for consideration. Accordingly, MSPs have been notified regularly, including for the

Kharif of 2019. So, timely announcement of MSPs gives the farmer great comfort.

Sir, they have also spoken about zero budgeting for farming about which I have said
very clearly that many States have already started doing some work or the other. We
recognize the work which i1s being done by different States, govermned by different
parties, but we, at the national level, want to underline the importance of zero budget
farming and, therefore, when I talk about zero budget farming, it 1s more specifically to
address farmer-related 1ssues, and 1 am just leaving at that. There could be a lot of
discussion over it, but I just want to underline some facts to get over this, however
much the Opposition may want to talk about it. Crop Insurance Scheme is something
on which I just want to read some numbe¥ In 2016-17, the gross premium was ¥ 22,103
crore; claims paid were ¥ 16,257 crore and the number of farmers who benefited from
it is 146 lakh. In 2017-18, the claims which were paid were T 21,270 crore and 175 lakh
farmers have benefited from the Crop Insurance Scheme. So, even as we are talking
about monies being given to States and monies probably getting reduced under the
Central schemes, I would come up with details for, particularly, the MGNREGA and the
Pradhan Mantri Awas Yojana on which quite a lot of questions have been raised. [ would
give you the specifics, but before [ do that, there 1s one data which 1 want to share,
through vou, Sir, with this august House, that is resources transferred to States and
Union Territory Governments. [ am aware that a lot of recommendations of the Finance
Commission have influenced many of the resources getting transferred to States post
the 14th Finance Commission, but for comparison sake, in 2008-09, Central Assistance
to States including Central sector and Centrally-Sponsored schemes and other transfers
were ¥ 2,04,389 crore. Now, I quickly move over to 2013-14. T quickly move over to 2013-
14. Central Assistance to States mncluding Central sector and Centrally-sponsored Schemes
and other transfers to the States in 2013-14 was T 2,55,968 crore. Now, [ just want to
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draw your attention to 2018-19 Revised Hstimates which 1s 33,70, 691 crore within five
years. Now, in the B.E. 2019-20, it is ¥3,89,802 crore. This is what is going through the
Central schemes. You may call it as © Thanks to Finance Commission’ , but it 1s this
Government which received the recommendation and has immediately implemented it.
So, on questions about Central schemes not receiving money, this is the amount which

1s going through the Central schemes. ... (Tnterruptions)...
SHRI ANAND SHARMA: *

MR. CHAIRMAN: You carry on. ...{Interruptions)... This is not going on record.

...(Interruptions)... At an appropriate time, vou can ...(Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Thank you, Sir. ... {Interruptions)... There
is no largesse. Of course, no largesse is given to anybody. The Centre and States, all
of us, are responsible and answerable to the people of the country and 1 have not
implied, in any way, that it is a largesse that the Centre is giving. Sorry; that is not the
interpretation anyone should have because I have not implied it. Now, coming to
MGNREGA, in 2018-19, the BE was kept at ¥ 55,000 crore. However, depending on the
demand for work as MGINREGA 1s a demand-based scheme, the allocations were enhanced
to ¥ 61,084 crore at RE level Rupees 55,000 crore are raised to ¥ 61,084 crore at RE level.
So, compared to the BE 2018-19 of ¥ 55,000 crore, there has been an increase of ¥ 5,000
crore in MGNREGA allocation. Additionality will be examined at the RE stage. In the
current year’s Budget, in the BE 2019-20, allocation under the MGNREGA 1s ¥ 60,000
crore as opposed to ¥ 55,000 crore earlier, which again, I say, at the RE stage, if more
demands are asked because it is a demand-driven scheme, will increase because it is a
demand-based scheme. Coming to Pradhan Mantri Awas Yojana, [ am talking of PMAY-
Rural. In RE 2018-19, PMAY allocation was T 19,900 crore and Extra Budgetary Resources
support of T 10,668 crore was also provided. The total support, thus, was to the tune
of ¥ 30,569 crore in 2018-19. In the BE of 2019-20, the budgetary support has been
pegged at ¥ 19,000 crore. PMAY beneficiaries are almost being fully covered, but if
required, the fund can be augmented at the RE stage or with EBR. The decision of EBR,
just for the records, 1s not yet taken. Now coming to PMAY-Urban, in RE 2018-19, the
PMAY allocation was ¥ 6,505 crore. Additionally, an EBR support of ¥ 20,000 crore was
also provided. The total support, thus, was to the tune of ¥ 26,505 crore in 2018-19. In
the BE 2019-20, which 1s current year that we are talking about, the budgetary support
has been pegged at ¥ 6,805 crore compared to T 6,505 crore at that time. Additionally,

*Not recorded.
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an EBR support of ¥ 20,000 crore was also provided, making the total support for PMAY-
Urban at T 26,805 crore. This implies an overall increase of about ¥ 340 crore. So, I hope
MGNREGA and PMAY allocations are now clear. There 1s no decrease anywhere. Sir,
inflation is an important indicator through which the management of the economy is
taken up. When prices go up, causing inconvenience to the consumers, it 1s rightly a

matter on which... ... (Interruptions)...

MR. CHAIRMAN: We will adjourn, after the conclusion of the Finance Minister’s
reply.

SHRIMATT NIRMALA SITHARAMAN: So, when a concern 1s expressed about
inflation, it is only right that we should take care, the Government should take care that

ordinary citizens are not suffering. ... (Inferruptions)...

SHRI BHUBANESWAR KALITA: Sir, if she takes ancther one hour or two hours
to complete the reply, we have no objection. But, let it be after the lunch.

MR. CHAIRMAN: She will not take that much time. She is, one-bv-one, clarifying
all the points. Let us be happy. ... (Inferruptions)... Please, Kalitaji, let her conclude. She
1$ almost coming to the end, she will conclude it. Why are you unnecessarily raising
it as if we are not willing to? She is the Finance Minister of India and that too, it is the

Budget reply.

SHRIMATT NIRMATLA SITHARAMAN: Sir, thank you very much. I appreciate that
the Members spent long hours last evening. T am not spending even that many hours.
I have to respond to each one of them. So, kindly, Sir, as you have suggested, 1 will
try to make it as short as possible. But I should not commit the error of ignoring points

which have been raised by several of the valuable hon. Members.

Inflation, as 1 said, 1s a very important point on which Governments are normally
questioned, saying, ° Can you see the hardship faced by the consumers” 7 It is all
inflation, T would like to present before vou, that the Government between 2014 and 2019
and even today, has completely kept control of. Inflation has never been allowed to raise
its dirty head to cause inconvenience to the consumers And, on that, T just want to give
you a very quick rundown on the numbers. Sir, when | am talking of Consumer Price
Index Base, inflation based on CPI, in 2014-15, when we have just formed the Government,
the headline inflation was at 5.9 per cent, between 2014-15, up to April, 2019, that
5.9 per cent inflation based on CPI has come down to 3 per cent. We have ensured that
all through and nowhere 1s there a dip and rise. I can read the total number of figures

every year in 2014-15, 5.9 per cent; in 2015-16, 4.9 per cent; in 2016-17, 4.5 per cent; in
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2017-18, 3.6 per cent; and in 2018-19, 3.4 per cent and now in May, 2019, it has come
down to 3 per cent. So, nowhere have we allowed even a little rise in the inflation. Now,
if that is the case with the headline inflation, what was the case with the food inflation
which affects food products? Sir, in 2014-15, one of the reasons which also formed a
very important part of the campaign of 2013-14 election to the Lok Sabha was food
inflation which was beyond the reach of ordinary citizens; it was at 6.4 per cent level,
making food grains very expensive, food products very expensive. In 2014-15, food
inflation, based on CPI was 6.4 per cent, in 2015-16, it came down to 4.9 per cent; in
2016-17, it came down to 4.2 per cent; in 2017-18, it came down to 1.8 per cent, and April,
2019 figure is 1.1 per cent;, provisional figure for May, 2019 is at 1.8 per cent. So,
complete control over inflation is the achievement of this Government between the last
term and in one year-and-a-month after coming now. So, inflation 1s a very, very powerful
tool to gauge people and to know what their level of satisfaction is. This is the record
I have to place before you. So, I can go on speaking about what we have done on Start-
Ups, because that has a big impact on young people who want to be a very innovative-
cum-contributor to the economy. Of course, for the sake of hon. Members, I went
through the Budgetary allocations for each of the schemes which have an impact on
the common man. I did this analysis for about 99 schemes, which have an impact on
the common man. But, from among them, I will just read out a few where there should
be no doubts whether our allocations have come down or gone up. 1 will just read out

a few of them, so that I can submit this paper for people;, s further research.

For the Mahatma Gandhi National Rural Employment Guarantee Programme, last
year, 2018-19, the allocation was ¥ 55,000 crores, which I just read out. Now, it has gone
up to ¥ 60,000 crores. For the Umbrella scheme for the Development of the Scheduled
Castes, it was ¥ 5,183 crores, and now it has gone up to 5,445 crores. Then, for the
Umbrella programme for the Development of the Scheduled Tribes, 1t was ¥ 3,806 crores,
and now it has gone up to ¥3,810 crores. For the Umbrella programme for the Development
of Minorities, it was 31,440 crores, and now 1t has gone up to ¥ 1,590 crores. All these
figures are in crores. For the Pradhan Mantri Krishi Sinchayee Yojana, it has gone up
from ¥ 9,429 crores to T 9,682 crores. For the Pradhan Mantri Gram Sadak Yojana, from
7 19,000 crores in the last BE, it has been retained at ¥ 19,000 crores. It has not come
down. For the National Rural Drinking Water Mission, it has gone up from ¥ 7,000 crores
to ¥ 10,000 crores now. For the National Health Mission, it has gone up from ¥ 30,634
crores to ¥ 33,651 crores. For the National Education Mission, the allocation has gone
up from ¥ 32,613 crores to ¥ 38,507 crores. The allocation for the National Programme

on Mid-Day-Meal Scheme in schools, which is very important for children s nutrition,
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has gone up from T 10,500 crores to ¥ 11,000 crores. For the Umbrella ICDS, which 1s
again very important, from ¥ 23,088 crores in 2018-19, it has gone up to ¥ 27,584 crores.
For the National Livelihood Mission, it has gone up from ¥ 6,060 crores to ¥ 9,774 crores.
For jobs and skill development, it has gone up from ¥ 5,071 crores to T 7,260 crores.
Sir, T can go on. The allocation of ¥ 13,000 crores for crop insurance has gone up to

T 14,000 crores, and so on. If necessary, [ will always share this information.

Sir, [ have already mentioned about the moneys allotted for SCs and STs. I just want
to say that the allocation of Budgetary provisions for the benefit of the Scheduled
Castes has gone up by 30.6 per cent; for the Scheduled Tribes, it has gone up by 29.3
per cent; for women, it has gone up by 10.2 per cent; and, for children, it has gone up
by 13.6 per cent. So, Sir, through you, I want to assure this House that my fiscal
discipline does not mean that I have cut on social welfare projects at all. T think, 3.3 per
cent is achievable, and we shall achieve it without cutting down on any of the social
welfare projects. For the North-East Region, we have allocated 25.5 per cent more. So,
the North-East Region has been given priority in development. Sir, as [ said, on Start-
ups, there is quite a lot, but I wouldn t go into the details.

Sir, T would like to come to a very important section. Yesterday, several hon.
Members spoke on many things, all of which, T thought, i1{ T collate and put it topically,
I would be able to answer, which is what I have done. But, specifically, on pointed
issues, I want to respond. Kindly allow me to do that. I won't take much of time, but
it 1s important. The former Finance Minister, Shri P. Chidambaram, spoke a lot on matters
which are absolutely relevant. Sir, first of all, T will put on record my appreciation for
the fact that after his input and intervention, Shri P. Chidambaram came across walking
through the aisle to me to say that he shall not be here, when I will be giving the reply
because he had some previous commitments already made in Chennai, as a result, he
will not be here. T am very grateful and I really appreciate the gracious step that the
former Finance Minister has taken to come and tell me that he 1s not going to be around,
when my reply is being given. So, to some of the Parliamentary best practices, 1 do place

my appreciation.

Sir, he had raised a lot of issues, of course, in his own suave, soft and very well-
read, and being a very experienced Finance Minister, he said a lot of things on which

I will definitely want to reply point-by-point.

First of all, Sir, he had quoted a lot of figures, and, actually they are attractive to

hear and they are also very captivating, thinking this is where the Government has been
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put on the mat. Look at the figures, and you have claimed and projected numbers which
are not achievable at all. This 1s experience speaking! Sir, can | take it lightly? No, Sir,
not at all. Sir, there are four specific figures that he item-wise named. He said, in Income
Tax, you have given yourself that kind of a projection which is not achievable. Sir, he
said that last year it was 7-point-something, and you have given a projection of
23.25 per cent. How are you going to achieve it? Sir, this is a very relevant question.
But, T would like to point out here and that is why, Sir, I have requested your permission
to circulate just the relevant pages of the Budget because the Members will not have
a copy of the Budget before them. You have been very kind enough to give me the
permission. In case, the Members would want to have a look at the Budget, they can
have a look at it. Sir, Shri P. Chidambaram has said that Income Tax was at a certain level
of ¥ 4,61,654. Sir, generally, Income Tax includes Income Tax, the STT and the Corporate
Taxes. So, all three of them together make the Income Tax. If you have to look at Income
Tax, you will have to take the figures of Income Tax, STT and Corporate Tax together
and compare like with like. Sir, I do not know, but [ am doing a little reverse calculation.
A little liberty taken on the figures quoted by Shri P. Chidambaram, because he has not
explained how he arrived at a certain figure, but they are not part of my Budget, in some
cases, | need to explain the same. He has taken the figure for the year 2018-19 of just
Income Tax, and compared it with the figures of the previous year's Income Tax, STT
and Corporate Tax, and then said, vour growth rate was this and the next time, again,
he compares just the Income Tax. T am reverse working. I am not saying that this is what
P. Chidambaramji has done; but otherwise, [ cannot see where he has got these numbers
from. So, Income Tax of 2018-19, he again compares just the Income Tax, perhaps,
without adding Income Tax, STT and Corporate Tax to get the total, but, compares just
the Income Tax with the total and says vour number 1s 23.25 per cent. He has excluded
the corporate tax totally. 1 think, it 1s a slip but I am sorry, our figures are given in the
documents and we stick to the numbers as achievable, as realistic, as possible for us
to reach. So, on that number, | would like to put this as my possible inference of the
way n which Shri P. Chidambaram has quoted some numbers. So, it is convenient to
compare just income tax with the total of income tax which 1s something like 5,69,000
crore of rupees, and, say, your number is this, how are you going to achieve this? [ am

sorry, vou missed out on corporate tax.

Sir, just for the records relating to income tax, [ would like to say that we are very
clear on this. The provisional collection of Personal Income Tax (PIT) for the 2018-19

as per the CGA website 1s ¥ 4,73,182 crore, which includes STT. Actual collection of
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Personal Income Tax for the year 2017-18, as reported in the Budget documents, 1s
¥4,30,772 crore, which is mentioned on Page 2 of the Receipt Budget, 2019-20. That is
what I am circulating so that you know that I am talking what is actually there in the
Budget documents. Sir, according to the growth mn the Personal Income Tax (PIT)
collection for the vear 2018-19, it is 9.84 per cent as per the CGA’s provisional over the

last fiscal, and, that is also attached.

Hon. Member, Shri P. Chidambaram, and, I am taking his name because he has
clearly said it, he is not around and has exempted himself, and, I hope you have no
objection. Accordingly, the hon. Member has taken the gross figure including STT for
the year 2017-18, that is, ¥ 4,30,772 crore and compared it with Personal Income Tax
collection excluding STT for the year 2018-19, that is, T 4,61,654 crores, and, arrived at
a growth rate of 7.1 per cent, which is what he quoted. Had he included the STT in both
the figures, the growth would have been 9.84 per cent in place of 7.1 per cent. Similarly,
the projected gross Personal Income Tax (PIT) collection including STT for BE 2019-20
18 ¥ 5,69,000, and, has been compared to the PIT collection excluding STT for the year
2018-19, that 1s, X 4,61,654 crore, to arrive at a growth rate of 23.25 per cent. So, it 1s
not comparing like with like. Had he included the STT, the growth rate would have been
20.24 per cent, which is achievable —and, this is what I am saying, and, this is what
is said in the Budget documents —eonsidering our past record over the last few vears
and also imposition of higher surcharge on income tax on high-income individuals. Sir,
you can see it on the website; it is available there. T am just showing the picture. This

1s not attached to the papers that [ have given you

Next, he talked about the * customs’ . Here, Shri P Chidambaram said, © customs’ was
negative by 8.6 per cent, that is, minus 8.6 per cent. That is the actual growth of
2018-19 over 2017-18. He claimed that it 1s negative. How has he arrived at this figure?
It would appear, and, this 1s again my inference, that actual of 2017-18, that 1s, ¥ 1,29,030
crore has been compared with the actual of 2018-19, which 1s ¥ 1,17,911 crores, and, it
appears that the figure has been taken from CGA’s website. I am showing you this; it
15 not part of the Budget documents. It is the CGA’s figures, which eventually will get
audited by the CAG, and, will subsequently find a place in the next year’s Budget, that
15, in the 2020-21 Budget. But, it does take whole year before it gets confirmed but the
experienced Finance Minister, former Finance Minister chose to pick that number up and
wanted to compare the figures with other than what I have said in the Budget. That
number will come when I am talking about the Budget of 2020-21. But he has already
taken that. It appears that the figure therefore has been taken from the CGA’s website
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which 1s still only provisional. But he has already taken it. All right. So, what 1s the
correct picture? The correct picture is that in 2017-18, Sir, the first quarter was pre-GST
which included CVD and SAD. There 1s a systemic little correction which everyone will
have to take into consideration. This needs to be removed from the collection figure of
2017-18. All this will be done during the CAG process for the first quarter for arriving
at appropriate comparison. But we did not wait for the CAG, we have taken it up. The
CAG would look at this correction which has to be done. Because post-GST, the CVD
and SAD have been taken out. With this correction, which is necessitated post-GST, the
actual growth of customs in 2018-19 would come around 37 per cent. In the first quarter
of 2019-20 itself, the actual duty, the customs duty collection stands at T 39,036 crore.
In this first quarter, we have already collected T 39,036 crore. If vou were to just scale
it up for the next remaining three quarters, we will reach the B.E. final figure of ¥ 1,55,904
crore which is absolutely achievable and realistic. The customs figure, which we had
quoted as 32, was subject to a lot of consternation in the mind of our former Finance
Minister. He was saying, “Thirty-two per cent in customs. Can vou achieve it?” Yes, Sir,

we can achieve it and probably even more.

Sir, the next point was that Central Excise was {lat. Shri P. Chidambaram said 1t
yesterday. He said, “Central Excise was flat, negative even by half a per cent and
projection 1s 15.5. How 1s that possible?” He had raised a very legitimate question, Sir.
But now 1 just want to say this. How did he arnive at this figure? Again, this seems to
be a conclusion derived from the comparison of actuals of 2017-18 which is ¥ 2,58,834
crore with the R.E. of 2018-19 which is ¥ 2,59,612 crore. And my response to that is
T 40,400 crore additional Central Excise Revenue has been shown in the General Budget
vis-a-vis the Interim Budget of 2019-20 which was presented in February is on account
of the Central Excise duty or Cess which 1s the hike on motor spirit, on high-speed diesel
at the rate of ¥2 per litre. This will result in some increase in revenue. Amnesty Scheme
is also planned which was announced in the General Budget 2019-20 with respect to tax
litigation matters of Central Excise and Service Tax, and that will result in some additional
revenue too. Therefore, in view of the above, the Central Excise target of ¥ 3,00,000 crore
for 2019-20 1s absolutely realistic. Let me assure you former Minister, whenever he gets

to know the details of this Budget, we shall achieve the target we have given ourselves.

Finally, Sir, even more, what [ would think, outragecus 1s that the last year GST
increased by 3.38. Hon. former Minister said, “Projection is 45 per cent. How will you
achieve it?” Sir, I am really surprised that I have to respond on fundamental facts of the

numbe? But I will do it for the benefit of the House. He said that there 1s a 45 per cent
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projection and asked as to how will we achieve it. It is not understood as to how these
figures have been arrived at. And I am saying this very clearly after having done all
kinds of homework. In the first two, I did some reverse calculation and thought that this
15 perhaps the way. [ am not saying that this is certainly the way but this is perhaps
the way. But, in this case, I am unable to do even that. It is not understood as to how
these figures have been arrived at. I honestly don’ t know how he has arrived at these
figures. The actual revenue collection of GST for Centre in 2018-19 was T 5,81,563 crore.
This 1s a provisional figure. It is CGST plus IGST and CC. The present target has been
kept at ¥ 6,63,343 crore which is a growth of only 14.1 per cent. Where is 45 per cent
and where is 14.1 per cent? Taking into account and consideration a lot of IT initiatives,
analytics and new GST returns, which is likely to be launched, this is an absolutely
realistic target. Sir, I just want to assure the former Finance Minister that the numbers
need correction. That 1s what 1 can say. Sir, [ have a few more issues and with that, [

will finish, particularly because it is a response to the former Finance Minister.

Sir, a very relevant question was asked. He asked: What structural reforms have we
all done? Nothing at alll He said that we have now come with a big mandate, should
we not be doing bold things? He also said that only eleven structural reforms have been
made in the last 22 yea¥ I am quoting him. He said, “The economy is absolutely weak.
So, where are the bold decisions? There is not a single structural reform in the Budget
Speech or in the Budget document.” He said it. I heard him intently. Mr. Chairman, Sir,
through you, I want to draw their attention that the Goods and Service Tax is the biggest
reform we have done. It 1s done by this Government. Isn’ t it a structural reform? Have
you forgotten that? In fact, for passing the GST, what level of obstruction did they

produce? ...(Interruptions)...

SHRI ANAND SHARMA: It was not because of you. ...(Interruptions)... They
opposed it all through. ...(Interruptions)... The House has to be given the correct

information. ... (Interruptions)...
MR. CHAIRMAN: She has not yielded. ...(Inferruptions)...
SHRIMATT NIRMATLA SITHARAMAN: T am not yielding.

SHRI ANAND SHARMA: You may not yield but the truth has to be told
...(Interruptions)...

SHRIMATT NIRMALA SITHARAMAN: Sorry, [ am not yielding. ... (Interruptions)...

MR. CHAIRMAN: Please, please. ... (Interruptions)...
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SHRIMATT NIRMALA SITHARAMAN: You may say it but I will not yield now.
...(Interruptions)...

MR. CHAIRMAN: Anand Sharmaji, please. ... (Interruptions)... Members should not
talk to each other. ...{Interruptions)... Nothing will go on record other than what the
Minister is saving. ...(Interruptions)... No, no. ...(Interruptions)... Please.
..(Interruptions)... This is not an argument. ...(Interruptions)... This is not the way.
...(Interruptions)... Members are developing a new habit and a bad habit of sitting and
talking. Second one 1s, standing without the permission of the Chair and speaking and
the third one 1s, making noise. ... ({nferruptions)... My point is, if you want to raise your
voice on any issue, you have an opportunity. ...(Interruptions)... When you got an
opportunity, you made your point. ...(Inferruptions)... First time, in detail, the Finance
Minister is trying to respond to each and every point. You should be happy. If there
are discrepancies and something 1s wrong, vou also know the way to correct it. You can
also give notice and it would be taken up in an appropriate manner. ... (Interruptions)...
Now, the Minister.

SHRIMATT NIRMALA SITHARAMAN: On GST, there 1s no demal, the whole
House supported in passing it. Yes, take the credit if you want. But it happened during

our Government. It cannot be denied. Okay. ... {ITnterrupiions)...

MR. CHAIRMAN: The point Anand Sharmaji 1s making 1s that vou took a good

move. There was a wise opposition and they supported it.
SHRIMATI NIRMALA SITHARAMAN: Thank you for that. But, it happened.

THE LEADER OF OPPOSITION (SHRI GHULAM NABI AZAD): The Government
should also tell the people that this very GST was opposed by BIP from 2008
...(Interruptions)...

MR. CHAIRMAN: No, no, we are not going into that debate again. ... (Interruptions)...
1 would be happy if this deep sense was there during the debate itsell.

SHRIMATI NIRMALA SITHARAMAN: So, I agree, Sir, GST was brought with all
the cooperation across the country by State Governments, by the Opposition here,
although their prominent leaders keep calling it © Gabbar Singh Ta{ even today. So, let
us not forget that. © Gabbar Singh Tax” | as you say, and you supported * Gabbar Singh
Tax’ . I am astonished. Now, they want to take credit for it and they now accuse me for

not giving credit. ... {(fnterruptions) ... Excuse me. .. {Interruptions) ...
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MR. CHAIRMAN: Please. .. (Interruptions)... Please, Mr. Rajeev Gowda.
... (Interruptions) ...

SHRIMATT NIRMALA SITHARAMAN: Excuse me. ... (lnterruptions)... Choose

any one. .. (Interruptions)..

MR. CHAIRMAN: This is not a bazaar. This is Rajya Sabha. .. (Inferruptions)...
Please. .. (Interruptions).. What 1s this? .. (Interruptions) ...

SHRIMATT NIRMALA SITHARAMAN: Choose any one. ... (Interruptions) ... You
want credit for GST - * Gabbar Singh Tax’ , you take it. ... (Interruptions)...

sft wwrafer So repartee gldr vedl &, s ol

SHRIMATI NIRMALA SITHARAMAN: Next, Sir, Insolvency and Bankruptey Code
was enacted in 2016 as a unified framework for resolving insolvency and bankruptcy
matters; again, a structural reform. Now, let me go to the other structural reforms because
the former Minister said only eleven in twenty-two years but within the five years what
are the structural reforms we have done. Amalgamation of public sector banks to reap
the benefits of economies of scale, improved access to capital and covering a larger
geographical spread. That was done by us. Startup India and Standup India nitiatives
have evidently proved India” s global ranking as a business destination. Radical changes
in FDI policy regime. Most sectors on automatic route to FDI. It has been done by this
Government. Special thrust on key development sectors including rural roads, housing,
railways, power, highways and digital infrastructure. To support farmers, direct income
support at the rate of 6,000 per yvear has been introduced, announced under Pradhan
Mantri Kisan Samman Nidhi; again, a structural reform. Sir, even before I go into the next,
we have the DBT and the Aadhaar They may have started it to the extent which we
can spread it, give support statutorily and also show, using DBT, the Government saving
several crores of rupees which were otherwise getting pilfered. This is DBT and Aadhaar.
Reducing the tax burden on middle class. Individual taxpayers having a taxable annual
income up to I5 lakh would get full tax rebate. The Government has invested for
recapitalization of public sector banks. Push to infrastructure development through
Bharta Mala Pariyojana. Lower income tax for companies with annual turnover upto
2400 crores. Special package including a slew of labour-friendly measures to promote
employment generation in textile sector. Developing inland waterways to shift a significant
portion of inland cargo movement from road to rail. Development of large public
infrastructure on land parcels held by Central Ministries and CPSEs all across the

country. Action plan to deepen the market for long-term bonds. Do not miss that.
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Development of social stock exchange. It is very important, Sir. I know a lot of Members
have already been very concerned about funds not being available, options not existing
for social sector voluntary organisations. Development of social stock exchange is an
absolutely progressive idea, which we have come up with. Even in the Western countries,
many of them have not yet begun. Some of them have already done but development
of social stock exchange on electronic fund raising platform for listing social enterprises
and voluntary organisations, a very transparent way in which funding for these

organisations can be done.

MR. CHAIRMAN: Nirmalayi, 2.30 p.m. is non-official Business time. Members have

to go and come back.
SHRIMATI NIRMALA SITHARAMAN: T agree, Sir.

MR. CHAIRMAN: You are responding very well. I have no problem but Members

have to go and come back.

SHRIMATT NIRMALA SITHARAMAN: 1 appreciate that, Sir. I would finish it. T just
want to underline. He went on saying that only eleven major structural reforms have
been done in twenty-two years. The former Finance Minister mentioned only about
abolition of license permit, FERA and FEMA, exchange control and rupee to find its own
value. These kinds of steps had been taken by them.

1 do give credit for that. How many are they? If I missed out on some, please correct
me. But how many did he mention? Four. How much have I read for five vears? More
than sixteen. The former Finance Minister...{Interruptions)... It can be even more.
-.{Interruptions)... He has mentioned. | have said it. Yes, [ have said it. ... (Inferrupiions)...
I have said it; he mentioned only four. There can be more. ... (Interruptions)... 1 have said

it. ...{Interruptions)... Sorry. ...(Interruptions)...

MR. CHAIRMAN: You please carry on. ...({Interruptions)... This 1s not going on
record. Why are you wasting your energy? You are already hungry. ... (Interruptions)...
Then, spending more energy will be a problem. ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: There is nothing in the Budget. Again, the
former Minister said that there is nothing in the Budget, which will increase household
savings. | would like to draw the attention of the House through you, Sir, the Government
has taken various measures for investment promotion. I would just like to list them. They
will have a bearing on the savings because the huge squeezing out, which is happening,

will be reduced and there shall be greater funds and we also want more people to come
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into this fold of buying shares, retail, purchase of shares and also savings. We have
liberalised FDI in policy. Proposed 100 per cent FDI will be permitted for insurance
intermediaries. Local sourcing norms will be eased for FDI in single-brand retail sector.
Hopefully, that will promote a lot more buying and selling at local areas, thereby, giving
more people more money, real money in their hands. The Budget proposes to increase
the statutory limit for FPI investment in a company from 24 per cent to sectoral foreign
mvestment limit with option given to the concerned corporates to limit it to a lower
threshold. Increasing the annual tumover limit, which I have already mentioned, from
T 250 crores to ¥ 400 crores. The Infrastructure Development Fund, ¥ 100 lakh crores.
Then, Public Private Partnership model for the Railways. The SFURTI Scheme about
which I have spoken a lot; in MUDRA, ¥ 1 lakh for a woman; ¥ 70,000 crores for bank
recapitalisation; these are all ways in which small savings will increase. Sir, then, the very
important point which the former Finance Minister raised is, only 30 lakh people have
got health benefits, 43 per cent toilets are not usable because of lack of water. I just
want to draw the attention of the House, Sir, through you, that the above issue pertains
to scheme implementation which may be replied by the concerned Ministry at the time
of discussion related to the detailed Demand for Grants but, however, the following may
be noted. Under Swachh Bharat Mission (Gramin), the incentive for individual toilet has
been increased from T 10,000 to ¥ 12,000 to provide for water availability-the point that
the hon. former Minister raised-including for storing water, for handwashing and
cleaning. Further, under the Swachh Bharat Mission (Gramin), rural tanks are used which
require only one to two litres of water for flushing. A thought has been given even for
that. Then, as per the results of the National Annual Rural Sanitation Survey, 2018-19,
conducted through an independent verification agency under World Bank support to
Swachh Bharat Mission (Gramin), 96.5 per cent of the households, who had access to
toilets, are using them. If there was no water, how will they use? Sir, 96.5 per cent are
using them, and it 1s not the Government of India saying this, an independent organisation

18 saying this. It 1s under the World Bank. Please remember that. ... (Interruptions)...
DR. K. KESHAVA RAO: Are they using without water? ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Will they use it without water?
...{Interruptions)...

MR. CHAIRMAN: Don’ t get into that.

SHRIMATT NIRMATLA SITHARAMAN: No allocation for the maintenance of PMGSY.

I remember him taking the name of his own native town, Sivaganga. I think, I will draw
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his attention through you, Sir, for maintenance, management of rural roads, at present,
the main features nbuilt in the PMGSY are as follows: All PMGSY roads are covered
by five year maintenance contracts. There are maintenance contracts inbuilt, to be
entered into along with the construction contract, with the same contractor, in accordance
with the Standard Bidding Document (SDD). Maintenance funds to service the contract
is to be budgeted by the State Governments and placed at the disposal of the SRRDA
in a separate maintenance account. It exists, please use it for Sivaganga. On expiry of
five year post- construction maintenance period, that is, even after five years, these
roads are to be placed under the zonal maintenance contracts consisting of five year
maintenance, including, renewal, as per cycle. So, the next five vears are also made
provisions for. State Governments are stipulated to take adequate steps to build up
capacity in the district panchayats, and endeavour to devolve funds and functionaries
from the State Governments on to these panchayats, in order to enable them to maintain
and manage maintenance contracts for rural roads. So, the protocol is adequately laid
down. Till such a time district panchayats take over maintenance functions, the PIUs,
the panchayat institutions, will continue to be responsible for the administration of post
construction and zonal maintenance contracts of the PMGSY, and not the Union

Government, not Modi Sarkar. Sir, I won’ t go further into the maintenance of roads.

One last thing which was absolutely interesting is this. Sir, what was the former

Minister telling us?
MR. CHAIRMAN: You have to introduce a Bill also.

SHRIMATI NIRMALA SITHARAMAN: T am sorry, Sir. Please give me a few
minutes. I will finish it within that time. What was the comment, Sir? The lenders of
money, money lenders, can probably tell us. I don’ t know, perhaps, the exact words that

this five trillion US dollar business... (Interrupiions)...

MR. CHAIRMAN: She has covered wide range of 1ssues. If you want, she will cover
further. Are you ready? Let us be serious. She 1s speaking on facts and rebutting the

arguments. If at all there 1s a problem, you can again take recourse, as per the rules.

SHRIMATI NIRMALA SITHARAMAN: Sir, [ will come with the exact wording
because 1 don” t want anyone of them to mistake me. I am sorry, Sir, | am seeking your
indulgence. I will finish with this. "The goal of five trillion dollar economy is, oh! just
a mathematical calculation. A money lender can do it and let you know that it gets
compounded. It is all right. Every couple of years, the economy will double.” If that is
indeed the case, Sir, why are all of us here? Why should there be a Government? And
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[ am tempted to ask, indeed, if money doubles, the economy doubles anyway, just by
the money lenders business, he can keep his khata, accounts keeper will tell you that
don’ t bother, sit quiet, economy will double in every few years. Is that why during UPA’s
rule, no attention was given to the economy, but, scandals were going on? All attention
was there. Economy will anyway be doubled. Economy will anyway be doubled in every
five years. Don’ t bother. We will concentrate on doing what we need to do to increase
our personal income! What is this? What 1s the former Finance Minister trying to imply?
(Interruptions).. 1 am sorry for having made an observation like that, and slighted,
mocked, ridiculed that the Governments need not do anything, the country’ s GDP will
multiply every two, three, four, five years!! Let me ask a question. In the first sixty years
of this country, did it double every two vears? Hindu rate of growth was the accusation.
Why didn” t 1t double at that time? That was a Congress Government. Why didn’ t 1t
double?... (Interruptions).. The contempt, the slight, the indifference, the subtle tongue
in cheeks!! I am sorry, and, therefore, [ have to come fairly strongly on this. Inflation
rate, depreciation of the currency, the exchange rate, so many things will have to be
managed so that this country’ s economy doubles. It is not easy that only a money
lender will keep an account and the economy will double on its own. I am sorry to say
this. With due respects to the former Finance Minister, [ honestly want to leam a lot

of lessons.

In the last few minutes, I will only say that you have been very indulgent to me.
To all Members, T am sorry that T have held you back from the lunch hour and also for
taking the time of Private Member’s Business. Sir, I would like to say one last point. [
love to learn a lot of lessons from every former Finance Minister. But just because the
former Finance Minister has sort of shghted our thoughts, did not he think it had any
virtue? I just want to say about the lessons that [ wanted to learn from his kaarya-kaala
as Finance Minister. The Voluntary Income Disclosure Scheme which was introduced by
him, the C&AG of India condemned the scheme saying it is abusing and fraud and that

the general tax payers have suffered. Should not have we been learning a lesson, Sir?

Secondly, in 2008, the credit culture was something which has really laid a lot of
burden on us. In 2014, when we came, the burden was passed on us on the election
eve. In order to earn some brownie points, the then Finance Minister, for containing the
fiscal deficit within the budgeted 4.8 per cent of the GDP, left a huge burden of unpaid
bills for the next Government, which was our Government in 2014. We took the burden

on ourselves. I have to learn a lesson, Sirl
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The under-recoveries of the o1l marketing companies alone were set to be 1.4 lakh
crore. We inherited that. I have to learn a lesson from the former Finance Minister, Sir!
Both in 2008 and 2013-14, in separate terms, the Finance Minister, Shri Chidambaram, had
accepted and I am quoting him: “The extent of our inflation in the economy was
worrisome. [t is common knowledge that the Government of the day will pay a price for
the high inflation especially when the inflation persists over a long time.” This he said
on December 12, 2013.

Lastly, the White Paper on Black Money, prepared by the then Finance Ministry,
under the Finance Minister, Shri Pranab Mukherjee, our former President, in May, 2012,
said something. T would like to quote it again. It had a boxed item, Sir, on participatory
notes. “These mstruments are traded overseas outside the direct purview of the SEBI
surveillance thereby raising many apprehensions about the beneficiary ownership and
the nature of funds invested in these instruments. Concerns have been raised that some
of the money coming into the market via participatory notes could be unaccounted
wealth, camouflaged under the guise of FII investments. SEBI has been taking measures
to ensure that participatory notes are not used as conduits for black money or terrorist

funding.” This is the White Paper released during the time of Shri Pranab Mukherjee.

So, interestingly, Shri P. Chidambaram, again, who took over as Finance Minister in

2013... (Interruptions)...

Sir, T am finishing with this. T am quoting here. This is from a speech given in Lok
Sabha in 2013. T am not taking it from any other source. “SEBI and the Directorate of
Enforcement which have a regulatory role n the matter have not come across any
instance of participatory notes being used {or money-laundering. FIIs are also required
to provide undertaking that they have not issued participatory notes to Indian residents
or non-resident Indians and KYC compliance norms have been followed for the beneficial
owner of the participatory notes.” And this was 1n 2013. The final word, Sir, coming from
the Supreme Court in 2015...

DR. K. KESHAVA RAO: This is the third final word.

SHRIMATT NIRMALA SITHARAMAN: Yes, | am answering all of you, if you don” t
mind. I have no pleasure otherwise. | am duty-bound to answer. Sir, after that Statement
in Lok Sabha, 2015 by the former Minister, the Supreme Court appointed Special
Investigation Team entrusted with the task of suggesting measures to curb black money.

SEBI should do more to identify real onus of participatory notes and restrict their
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transfer. Many things can be added. In the past also there have been concerns over
Indian promoters using participatory notes. It is only after our Government has come
n, we have started complete correctives on participatory notes. So, lessons are being
learnt from every former Finance Minister. So, these are all my suggestions and I hope

I have answered all the Members® concerns.

MR. CHAIRMAN: Members want to seek some clarifications, but there is no time.
[ am not entertaining it because Members seem to be tired. So, the House stands

adjourned to meet at 3.00 p.m., not 2.30 p.m.

The House then adjourned for lunch at fifiv-one minutes
past one of the clock.

The House reassembled after lunch at three of the clock,
MR. DEPUTY CHAIRMAN in the Chair

WRITTEN ANSWERS TO STARRED QUESTIONS
Agreement with private companies for skilled labour

*211. SHRI SUSHIL KUMAR GUPTA: Will the Minister of SKILL DEVELOPMENT
AND ENTREPRENEURSHIP be pleased to state:

(a) whether it is a fact that the Ministry has entered into an agreement with
Urban-Clap Technologies Limited to deal with the challenges of finding skilled labour

for various domestic needs;

(b) whether any other private companies have been involved in the last two years
i this task, and

{c) 1f so, the details of the achievements in this direction and the number of

persons getting employment?

THE MINISTER OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP
{DR. MAHENDRANATH PANDEY): (a) to (¢) Under Skill India Mission, Ministry of
Skill Development and Entrepreneurship (MSDE) 1s implementing demand-driven flagship
scheme Pradhan Mantri Kaushal Vikas Yojana (PMKVY) 2016-20 for imparting skill
training (Short-Term Training (STT) and Recognition of Prior Learning (RPL) through
empanelled training providers/training centres. Under the scheme, focus has been given

for imparting skill training through various employers for placement of certified candidates



